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CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH

Original Application Nos. 182/2004, 11/2005 & 188/2005
Date of Order: This the 20*™ day of July, 2005.

The Hon'ble Sri Justice G. Sivarajan, Vice Chairman.
The Hon’ble Sri K.V. Prahladan, Administrative Member.

O.A. No. 182/2004

1.  Shri Simanta Rajen Barooah
S/O Late Dhiru Charan Barooah
Rly. Qr. No. 1/B, East Gotanagar,
Maligaon, Guwahati ~ 11.

2.  Shri Gopi Goswami .
S/o Late Shyam sundar Goswami
Rly. Qr. No. 230/E, B.G. colony
New Guwahati,
P.O. - Bamunimaidam,
Guwahati - 21.

3.  Shri Dipak Chandra Sengupta
S/0 - Late Prabhat Chandra Sengupta
B.B.C. Colony,
Opp. Rly. Qr. No. 124
P.O. - Pandu, Guwahati -~ 12.

4. Sri Yankat Raona
S/o - Late Chikkala Gangiya
Rly. Qr. No. 317/K

- New Guwahati,
P.O. - Bamunimaidam,
‘ Guwahati - 21 . ...Applicants.
By Mr. B.M. Sarmah, Mrs. M. Borah, Mr. D.N. Bhattacharyya, Mr. A
Dasgupta, Advocates.

- Versus -
1. Union of India
Through the Secretary to the
Government of India
Ministry of Railways, New Dethi.

2.  Railway Board
_ Ministry of Railways
Govt. of India, New Delhi.
Through its Chairman,
3.  North-East Frontier Railway
Maligaon, Guwahati - 1 1.
Through its General Manager (Personnel).

4. Senior Divisional Mechanical Engineer/In-charge,
’ Lumding Division.
North-East Frontier Railway,
Lumding.



Divisional Railway Manager,
(Mechanical), Lumding Division, North East Fron
Lumding.

0O.A. No. 11/2005

Shri Simanta Rajon Barooah

S/O Late Dhiru Charan Barooah
Rly. Qr. No. 1/B, East Gotanagar,
Maligaon, Guwahati - 11.

Shri Gopi Goswami

S/o Late Shyam sundar Goswami
Rly. Qr. No. 230/E, B.G. colony
New Guwabhati,

P.O. - Bamunimaidam,

Guwahati - 21.

Shri Dipak Chandra Sengupta

S/O - Late Prabhat Chandra Sengupta
B.B.C. Colony,

Opp. Rly. Qr. No. 124

P.O. - Pandu, Guwahati - 12.

Sri Yankat Raona

S/o - Late Chikkala Gangiya
Rly. Qr. No.317/K

New Guwahati,

P.O. - Bamunimaidam,
Guwahati - 21.

Shri Ranjit Chutia
S/o - Late Lileswar Chutia

Yuvanagar, Narangi, Forest Gate, Guwahatl 26.

Shri Hem Chandra Deuri

S/o - Shri Balendra Deuri

C/o - S.E. (Loco) 1 N.F. Railway
New Guwahati - 21.

Shri Haranath Saikia

S/o - Shri Bhumidhar Saikia -
Clo - Shri Gopi Goswami

Qtr. No. 230 (E) 1 BG

tier Railway,
|

. . Respondents.

New Guwahati - 21. | ;

Shri Upen Deuri

S/o - Shri Akan Chandra Deuri
C/o - Yakat Raona

Qr. No. 317 (K) Railway,

New Guwahati - 21.

N

.. A!;pplicants

By Advocate - Mr. A, Dasgupla, Mrs. Mayé Borah, Ml; P.B. Dasgupta

>




- Versus -

Union of India

Through the Secretary to the
Government of India

Ministry of Railways, New Detlhi.

Railway Board

Ministry of Railways
Govt. of India, New Delhi.
Through its Chairman,

North-East Frontier Railway
Maligaon, Guwahati ~ 11,
Through its General Manager (Personnel).

Senior Divisional Mechanical Engineer/In-charge,
Lumding Division.

North-East Frontier Railway,

Lumding.

Divisional Railway Manager,

(Mechanical), Lumding Division, North-East Frontxer Railway,

Lumding.

. . Respondents.

O.A. No. 188/2005

Shri Kamala Kanta Haloi

S/o - Late Jagat Ch. Haloi

Clo ~ SE (Loco)/NGC, N.F. Railway
P.O. - Bamunimaidam

P.S. Chandmari, Guwahati - 21.

Shri Barun Kr. Nath

S/o - Late H.C. Nath

Clo - SCC (Loco)/BPB, N.F. Railway,

P.O. & P.S. - Badarpur, Dist. - Karimganj

Sri Joydeb Ch. Das,

S/o ~ Late Biswanath Das,

C/o - SSE (Loco)/LMG

N.F. Railway, P.O. & P.S. - Lumding
Dist. - Nagaon, Assam.

Sri Badal Ch. Roy,

S/o - Late C. Roy,

C/o - SS8C (Loco)/BPB, NF Railway

P.O. & PS. - Badarpur, Dist. - Karimganj, Assam.

Sri Pradip Kr. Bardoloi
. C/o - Late Aranda Ch. Bardoloi,
C/o - SE (Loco)/NGC, N.F. Reilway

P.O. - Bamunimaidam, P.S. - Chandamari, Guwahati - 21.

e ol — IR



10.

1.

12.

[ )

Sri Karuna K. Brahma,

S¢o Late Khargeswar Brzhma

Cro. SE (Loco) - NGC, N.F. Railway
P.O. Bamunimaidan.

P.S. Chandmari. Guwahati - 21.

Sri Pradip Dasgupta.

S/o0 Late Harendra Dasgupta. |
Cr0.SE (Loco) 7 NGC, N.F. Railway
P.O. Bamunimardan.

P.S. Chandmari. Guwahati - 21

Sri Dilip Ghose,

S/o Late S.C. Ghose

Cro SSC (Loco) - BPB N.F. Railway.

P.O. & P.S - Badarpur, Dist - Karimganj. Assam.

Sri Rakhal Ch. Majumder.
Sro Late Nirmal Ch. Majumder,
C/o SSC (Loco) / BPB, N.F. Railway,

P.O. & P.S — Badarpur, Dist — Karimganj. Assam.

Sri Dilip Kr.l Paul,
S/o Late Bidyabhushan Paul,

C/o SSC (Loco) / BPB, N F. Railway,

P.QO. & P.S - Badarpur, Dist — Karimganj. Assam.

Sri Kalyan Bhattacherjee.
S/o Late Binod Bihari Bhattacharjee,

C/o SSC (Loco) / BPB, N.F. Railway.

P.O. & P.S - Badarpur, Dist - Karimganj, Assam,

Sri Ranjit Kr. Das 11
S/o Late Naresh Ch. Das, )
Cio SSC (Loco) / BPB, N F. Railway.

P.O. & P.S - Badarpur, Dist — Karimganj, Assam.

et~
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15.

17.

18.

19.

20.

Sri Pranab Kr. Das.

S/o Late Lakshman Kr. Das.

Clo SSC (Loco)/ BPB. N.F. Railway.

P.O. & P.S - Badarpur, Dist — Karimgan]. Assam.
Sri Ratan Chakraborty.

S/o Late Ranabir Chakrabony.

Clo SSC (Loco)/ BPB. N.F. Railway,

P.O. & P.S - Badarpur. Dist - Karimganj. Assam.
Sri Jagadish Nandu. '
S/o Late Ramesh Ch. Nandt.

C/o SSC (Loco) / BPB. N.F. Railway,

P.O. & P.S - Badarpur. Dist — Karimgan. Aésam.
Sri Kartik Chakraborty.

S/o Late Atul Bihart Chakraborty.

C/o SSC (Loco) / BPB.N.F. Railway.

PO. & P.S - Badarpur. Dist - Karimgan). Assam. -
Sri Bidyut Dutta,._‘

S/o Late Binod}_Bihar‘i Dutta,

Clo SSC (Loco) / BPB. N.F. Railway.

P.O. & P.S - Badarpur. Dist — Karimganj. Assam.
Sri Kalu Bhoumik.

S/o Late Gopal Ch. Bhoumik.

Clo SSC (Loco) / BPB. N.F. Railway.

P.O. & P.S - Badarpur, Dist — Karimganj. Assam.
Sri Karuna Kumar Das,

S/o Late Dharani Kr. D‘as.

C/o SSC (Loco) / BPB, N.F. Railway.

P O. & P.S - Badarpur. Dist — Karimganj. Assam.
Sri Narayan Debnath,

S/o Late Krishalal Debnath, -
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22.

23.

25.

26.

27.

C:0 SSC (Loco)» BPB, N.F. Railway,
P.O. & P.S - Badarpur, Dist - Karimgan,.
Sr1 Narayan Dutta,

S/o Late Digen Ch. Dutta,

C/o SSC (Loco)/ BPB, N.F. Railway,
P.O. & P.S - Badarpur. Dist — Karimgan).
Sri Kamal Majumder,

S/o Late Jiten Majumder,

C/o SSC (Loco)/ BPB. N.F. Railway.

- P.O. & P.S - Badarpur. Dist - Karimganj.

Sri Santosh Kr. Dey.

S/o Late Khitish Ch. Dey.

C/o SSC (Loco) / BPB. N.F. Railway.
P.O. & P.S - Badarpur. Dist - Karimgan).
Sri Dhruba Ranjan Dutta.

S/o Late Dhiren Ch. Dutta,

C/o SSC (Loco) / BPB, N.F. Railway.
P.O. & P.S - Badarpur, Dist - Karimgan),
Sri Uttam Bardhan, o

S/o Late Bolo Ram Bardhan, .

Clo SSC (Loco) / BPB. N.F. Railway,
P.O. & P.S - Badarpur, Dist — Karimgan).
Sri Barun Ch. Rava,

S/o Late Kala Ram Rava,

C/o SSC (Loco) / BPB, N F. Railway.
P.0O. & P.S - Badarpur, Dist - Karimganj.
Sri Ajit Kumar Biswas, |

S/o Sri L.M. Biswas,

Clo. SE (Loco) / NGC. N.F. Railway

P.O. Bamunimaidan,

Assam.

Assam.

Assam.

Assam.

Assam.

Assam.

Assam.



28.

29.

30.

31

32.

33.

P.S. Chandmari, Guwahati - 21

Sri Samir Ch. Majumder,

S/o Late Rabindra Ch. Majumder,

Clo SSC (Loco)/ BPB, N.F. Railway.

P.O. & P.S - Badarpur, Dist -~ Karimganj, Assam.
Sri Rantu Kr. Barman.

Sro Late Rabindra Ch. Barman.

C/0 SSC (Loco) BPB, N.F. Railway.

P.O. & P.S - Badarpur, Dist - Karimganj, Assam.
Sri Satyajit Senapati,

S/o Late Krishna Kamal Senapati.

C/o SSC (Loco)/ BPB, N.F. Railway,

PO.&PS - Badarpur, Dist - Karimganj. Assam.
Sri Nirmalendu Das.

S/o Late Mahim Ch. Das,

C/o SSC (Loco) / BPB, N.F. Railway,

P.O. & P.S - Badarpur, ADist - Kari‘mganj, Assam.
Sti Ajoy Kr. Dutta, '

S/o Late Atul Ch. Dutta,

C/o SSC (Loco)/ BPB, N F. Railway,

P.O. & P.S - Badarpur, Dist - Karimganj, Assam.
Sri Subhash Ch. Dey I1

S/o Late- Hari Das Dey,

C/o SSE (Loco) / LMG,

NF. Railway, P.0. & P.S. - Lumding.

Dist - Nagaon, Assam.

St Subir Das,

S/o Late Nalini Mohan Das,

C/o SSE (Loco) /. LMG.

N.F. Railway. P.O: & P.S. - Lumding,



Dist = Nagaon, Assam.
Sri Runu Ch. Dey,

S/o Late Haren Ch. Dey.
Cl/o SSE (Loco) / LMG,
N.F. Railway. P.O. & P.S. - Lumding,

Dist — Nagaon, Assam.
36.  Sri Ratan Dcb.
S/o Late Mrinal Kanti Deb,
C/o SSE (Loco)/ LMG.
N.F. Railway. P.O. & P.S. - Lumding.
Dist — Nagaon, Assam.
37.  Sri Chandan Bhoumik,
S/o Late J.K. Bhoumik,
C/o SSE (Loco) / LMG.
N F. Railway. P.O. & P.S. — Lumding,
Dist — Nagaon, Assam.
38.  Sri Dhana Ranjan Dey,
S/o Late Anil Daron Dey,
C/o SSE (Loco)/ LMG,
NF. Railway, P.O. & P.S. - Lumding,
Dist — Nagaon, Assam. .
39, Sri Bharat Ch. Malakar,
S/o Late Krishna Malakar,
C/o SSE (Loco)/ LMG,
N.F. Railway, P.O. & P.S. — Lumding,

L eErad SR e

Dist — Nagaon, Assam.

40.  Sri Swapan Das lII
S/o Late Haripada Das,
C/o SSE (Loco) / LMG.

N F. Railway, P.O. & P.S. - Lumding,
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41,

42,

43.

44.

45.

46.

Dist - Nagaon, Assam.

Sri Pradip Kr- Nath 11

S/o Late Krishna Kr. Nath,

C/o SSE (Loco) + LMG,

N.F. Railway. P.O. & P.S. - Lumding.
Dist — Nagaon, Assam. |

Sri Dipak Kr. Chvoudhury.

S/o Late Brojendra Bijoy Choudhury.,

Clo SSE (Loco) s LMG,

N.F. Railway, P.O. & P.S. - Lumding,

Dist - Nagaon. Assam,

 Sri Sribhash Ch. Dey.

S/o Late Sudhir Ch. Dey.

C/o SSE (Loco)/LMG. |

N.F. Railway. P.O. & P.S. - Lumding.
Dist - Nagaon, Assam.

Sri Dilip Debnath,

S/o Late K.L. Debnath,

C/o SSE (Loco)/ LMG. .

N.F. Railway, P.O. & P.S. - Lumding,
Dist — Nagaon, Assam.

Sri Pradip Kr. Das,

S/o Late Satish Ch. Das,

C/o SSE (Loco) LMG,

N.F. Railway, P. O &PS. - Lumduw
Dist — Nagaon, Assam.

Sri Anjan Chaklaboma

S/o Late Bn"ajagopal Chakraborty,

C/o SSE (Loco)/ LMG.

N F. Railway. P.O. & P.S. - Lumding,
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47.

48.

49.

52.

Dist - Nagaon. Assam.

Sri Janardan Singh,

Sto Late Seroo Singh,

C/o SSE (Loco) / LMG,

N.F. Railway. P.O. & P.S. - Lumding.
Dist —‘Nagaon. Assam,

Sri Ajit Malhik.

S/0 Sh Jogesh Ch. Mallik,

C/0 SSE (Loco) 7 LMG.

N.F. Railway, P.O. & P.S. - Lumding,
Dist ~ Nagaon. Assam.

Sri Dipak Kr. Roy.

S/o Late Surendra Ch. Roy,

C/o SSE (Loco) / LMG.

N.F. Railway. P.O. & P.S. — Lumding.
Dist — Nagaon, Assam.

Sri Tamal Bhattacharjee,

S/o Late Jatindra Ch. Bhattacharjee,
C/o SSE (Loco) / LMG.

N.F. Railway. P.O. & P.S. - Lumding,
Dist - Nagaon. Assam. |

Sri Pradip Kr. Dutta,

S/o Late Somnath Dutta,

C/o SSE (Loco)/ LMG,

N.F. Railway, P.O. & P.S. - Lumding,

‘Dist - Nagaon, Assam.

Sri1 Ajay Chanda
S/o Late Arabinda Chanda,

Clo, SE (Loco)/ NGC, N.F. Railwav

P.O. Bamunimaidan.
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53.

54.

55.

By Advocate - Mrs. Maya Borah

P.S. Chandnﬁari, Guwahati - 21.

Shri Nawdeswar Saikia

S/o - Late Binda Saikia

C/o - SSE (Loco)/LMG.

N.F. Railway, P.O. & P.S. - Lumding
Dist. - Nagaon, Assam.

Sri Guna Saikia

S/o - Lat Sutura Saikia

C/o - SSE (Loco)/LMG

N.F. Railway, P.O. & P.S. - Lumding
Dist - Nagaon, Assam.

Sri Jiban Saikia

S/o - Sh. Bhadreswar Saikia

C/o - SSE (Loco)/LMG

N.F. Railway, P.O. & P.S. - Lumding

Dist. - Nagaon, Assam.
. . Applicants

- Versus -

Union of India

- Through the Secretary to the

Government of India
Ministry of Railways, New Delhi.

Railway Board

Ministry of Railways
Govt. of India, New Delhi.
Through its Chairman,

North-East Frontier Railway "
Maligaon, Guwahati- 11.
Through its General Manager (Personnel).

Senior Divisional Mechanical Engmeer/ln-charge
Lumding Division..

North-East Frontier Railway,

Lumding.

Divisional Railway Manager,
(Mechanical), Lumding Division, North-East Frontier Railway,
Lumding.

. . Respondents.

By Dr. M.C. Sarma, Railway Advocate and Ms. B. Devi, Advocate in
all the O.Ass.



ORDER (ORAL)
SIVARAJAN. |. (V.C.)

There are 4 applicants in O.A. No. 182/2004 and B
applicants in O.A. No. 11/2005. Now all the applicants in both these
two cases alongwith 43 othefs' persons have filed OA. 188/2005
challenging the cancellatidn of the panel of 63 Diesel Assistant
Driver prepared for appointment to the post of Goods Driver and the
subsequent selection made phrsuaut to such cancellation. O.A. Nos.
182/2004 and 11/2005 are also filed earlier challenging the
cancellation of the select list of 63 persons and the proposal to make

fresh selection.

2. So far the applicants in O.A. No. 182/2004 and Q.A No.
11/2005 are; concerned, they appeared in the‘ written test coix}ducted
for fresh selection pursuant to the cancellation of the earli?er panel
during the pendency of the said two applications and tﬁey have
passed the test and are in the select list. So, as on today, they cannot
have any complaint against cénce!lah’on of earlier select list.

3. Mrs. M. Boral:, learned counsél for the applicants,
notwithstanding the above position, contended that the applicants
want to argue the matter on principle, for, that would help other non
applicants who were there in the earlier select list but did not pass
the written test in the fresh selection. Counsel contended that it is for
the said purpose O.A. No.'188/2005 is filed by the applicants in O.A.
Nos. 18272004 and 11/2005 jointly with 43 other persons. |

4. As already noted, in O.A. No. 188/2005, apart from the 12
applicants in the other two O.As 43 more applicants are there.

These 43 persons did not earlier challenge the cancellation order.

% They instead participated in the second selection by appearing in the

7



written test. Out of 63 persons in the earlier select list, except 10
persons all others got th rough. Now, only 10 persons amongst the 63
persons in the first panel could not be selected. Since these
applicants have not challenged the cancellation of the earlier panel in
which their names werev also included and  since ‘they have
participated in thé second selection made subsequenf to . the
cancellation of the earlier panel they cannot be allowed to raise the
contention that the cancellation order of the earlier panel is illegal or
unauthorized. Though Mrs M. Borah, counsel for the apphcants had

strongly made submission on behalf of these 10 persons in the garb of

the argument regarding the justification fzr cancellation of the earlier

panel, we are not. impressed, for the simple reason that the applicants
in the first two cases are rga!ly not aggrieved at present since they
are in the present panel a"l‘so‘. 0.A. No. 188/2005, in so far as other
persons are concerned, according to us, it is highly belated éis«iw.

5. We have alsoﬂheard Dr. M. C. Sarma, and Ms.. B. Devi,
counsel for the Railways in these cases. Mr Sarma and Ms. Devi fairly
conceded that the apphcants in OA. 182/2004 and O.A. 1172005
succeeded in the second selectlon also and therefore they cannot have
any grievance now. B

6. In the uruumbtancee OA No 182/2004 and O A. No.
11/2005 are dismissed as mfructuous CA. 188/2005 is also dismissed

at the admission stage itself for the reason alreadv stated.

M .
, A Sd/ VICE CHAIRMAN

50/ MEMBER (A)



GUWAHATI BENGH AT GUWAHATI

ORTGIFAL APPLICATION §O.... |£&.. /2005

Shri Kamala Kanta Halotl & Ors =Applivant
' . eVersus-

Union of India & Ors -  Respondents.

S2INOPS3TS.

e Applicants are wxking as Detsel Asgistant Drivers
in the N.F. Rtlwy. Vide lettor Woe B/254/1/LU(RG)/M dateq
14,10.2003 they appeared 1a & written selection test fox
Promotion to Goods Drivers, They came ont suecessful 1 the
test and were eapamiellod for promotion In a 14s¢ of 63
selected candidateg whieh was duly approved.

while 1this process of filling up of 63 posts ﬁas

Solng on the my authorities without assigning any Teason

D . S,
#

cancalled the valid panal,

by Boing aggrieved some of the
candidates in the panel filed 0.A. No. 182/04 before this
ﬁon'blo Tridunal which 1s pending dectsion, -
' During pendency of this Original Application to

their utter dismay and Suxprise the Ry authorities inftiateq
8 process of fresh selection through letter No. E/254/1/LM(RG)/M
dated 22-12.04 1ssued by Divisional Railwey Manager (Personnel)

F.F. Hy. 2to f111 up 142 vacancies among whech were the
63 'vaoanena for which the applocants were already selected,
At this stage another Application being 0.4, No. 11/2005 wag
fi1led. Both these Applications are at the stage of hearing
before this Hon'ble Tridumal, = = : |
The Applicants including all the selectaes had no
other altermative than to AFENex appear in the examination
with least preparation. In the fresh selection ten of the

selectees in the panel could not come out successful and this

contd, 2/.
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%omes as a bolt from the blue for them,

Under the above circumstances the present
Application i1s filed before this Ho'ble l'ribunal praying
fo: redressal of their grievances, ‘

The Applicants pray that they are similarzly
situated and aggrieved with the Applicants 1n G.d. No.
182/04 and 11/05 and being of the same subject matter, this
Applieation be heard analogously alongwith the above
Applications by this Hon'ble Txbunal,

2eee



IN THE CENTRAL ADMINISTRATIVE TRIBUNAL,

(An application under Section 19 of the Administrative Tribﬁnals Act, 1985)

A e S G oo A e

et ek et
woNn = O

GUWAHATI BENCH,
GUWAHATI

Original Application No....... L @ g ..../ 2005

Sri Kamala Kanta Halo1 & Ors

- -VS-
Union of India & Oirs.
INDEX
Particulars Annexure
Original Application
Verification
Annexure A (Series)
Annexure
Annexure
Annexure
Annexure
Annexure

Annexure

Annexure

Annexure
Vakalatnama

Notice

e Applicot

ke

%

....Applicant

....Respondents

Page
1-18
19
20-27
28-30
31

32

33
34-43
44

45

46

Filed by

o

ade

Hale, (/A
X%

A Ao cate

/IS-0Z20 8.



IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

GAUHATI BENCH AT GAUHATI
(An Application Under Section 19 Of The Administrative Tribunals Act, 1985)

ORIGINAL APPLICATION No. ( 8% 12005

L Particulars of the applicants:
1. Shri Kamala Kanta Haloi
S/o Late Jagat Ch. Haloi,
C/o, SE (Loco) / NGC, N .F. Railway
- P.O. Bamunimaidan,
P.S. Chandmari, Guwahati - 21
2. Sri Barun Kr. Nath,
S/o Late H.C Nath,
C/o SSC (Loco) / BPB, N.F. Railway,
P.O. & P.S — Badarpur, Dist — Karimganj
3. Sri Joydeb Ch. Das,
S/o Late Biswanath Das,
C/o SSE (Loco) / LMG,
N.F. Railway, P.O. & PS — Lumding,
Dist — Nagaon, Assam
4, Sri Badal Ch. Roy,
S/o Late C. Roy,
C/o SSC (Loco) / BPB, N F. Railway,
P.O. & P.S — Badarpur, Dist - Karimganj, Assam.
5. S Pradip Kr. Bardoloi, |
S/o Late Aranda Ch. Bardoloi,
Clo, SE (Loco) / NGC, N.F. Railway

P.O. Bamunimaidan,

P.S. Chandmari, Guwahati — 21.

Karmnde, Komly Jla’



10.

11.

12.

Sri Karuna Kr. Brahma,

S/o Late Khargeswar Brahma

C/o, SE (Loco) / NGC, N.F. Railway
P.O. Bamunimaidan,

P.S. Chandmari, Guwahati — 21.

Sri Pradip Dasgupta,

S/o Late Harendra Dasgupta,

Clo, SE (Loco) / NGC, N F. Railway
P.O. Bamunimaidan,

P.S. Chandmari, Guwahati — 21

Sri Dilip Ghose,

S/o Late S.C. Ghose

C/o SSC (Loco) / BPB, N.F. Railway,

P.O. & P.S - Badarpur, Dist — Karimganj, Assam.

Sri Rakhal Ch. Majumder,
S/o Late Nirmal Ch. Majumder,
C/o SSC (Loco) / BPB, N.F. Railway,

P.O. & P.S — Badarpur, Dist — Karimganj, Assam.

Sri Dilip Kr. Paul,
S/o Late Bidyabhushan Paul,
C/o SSC (Loco) / BPB, N.F. Railway,

P.O. & P.S — Badarpur, Dist — Karimganj, Assam.

Sri Kalyan Bhattacherjee,
S/o Late Binod Bihari Bhattacharjee,
C/o SSC (Loco) / BPB, N.F. Railway,

P.O. & P.S — Badarpur, Dist — Karimganj, Assam.

Sri Ranjit Kr. Das I1
S/o Late Naresh Ch. Das, |
C/o SSC (Loco) / BPB, N.F. Railway,

P.O. & P.S — Badarpur, Dist—Karimganj, Assam.

Wt Worls fols'



13.

14.

15.

16.

17.

18.

19.

20.

Sr1 Pranab Kr. Das,

S/o Late Lakshman Kr. Das,

C/o SSC (Loco) / BPB, N.F. Railway,

P.O. & P.S — Badarpur, Dist — Karimganj, Assam.
Sri Ratan Chakraborty,

S/o Late Ranabir Chakraborty,

C/o SSC (Loco) / BPB, N .F. Railway,

P.O. & P.S — Badarpur, Dist — Karimganj, Assam.
Sri Jagadish Nandi,

S/o Late Ramesh Ch. Nandi,

C/o SSC (Loco) / BPB, N.F. Railway,

P.O. & P.S — Badarpur, Dist — Karimganj, Assam.
Sri Kartik Chakraborty,

S/o Late Atul Bihari Chakraborty,

C/o SSC (Loco) / BPB, N.F. Railway,

P.O. & P.S — Badarpur, Dist — Karimgan), Assam.
Sri Bidyut Dutta,

S/o Late Binod Bihari Dutta,

Clo SSC (Loco) / BPB, N.F. Railway,

P.O. & P.S — Badarpur, Dist — Karimganj, Assam.
Sr1 Kalu Bhoumik, | '

S/o Late Gopal Ch. Bhoumik,

C/o SSC (Loco) / BPB, N'F. Railway,

P.O. & P.S — Badarpur, Dist - K~ari.mganj, Assam.
Sri Karuna Kumar Das,

S/o Late Dharani Kr. Das,

Clo SSC (Loco) / BPB, N'F. Railway,

P.O. & P.S - Badarpur, Dist — Karumganj, Assam.
Sri Narayan Debnath,

S/o Late Krishalal Debnath,




21.

22.

23,

24.

25,

26.

27.

C/o SSC (Loco) / BPB, N.F. Railway,

P.O. & P.S — Badarpur, Dist — Karimganj, Assam.

Sri Narayan Dutta,
S/o Late Digen Ch. Dutta,
C/o SSC (Loco) / BPB, N.F. Railway,

P.O. & P.S - Badarpur, Dist — Karimganj, Assam.

Sr1 Kamal Majumder,
S/o Late Jiten Majumder,
C/o SSC (Loco)/ BPB, N.F. Railway,

P.O. & P.S — Badarpur, Dist — Karimganj, Assam.

Sri Santosh Kr. Dey,
S/o Late Khitish Ch. Dey,
C/o SSC (Loco) / BPB, N.F. Railway,

P.O. & P.S - Badarpur, Dist — Karimganj, Assam.

Sri Dhruba Ranjan Dutta,
S/o Late Dhiren Ch. Dutta,
C/o SSC (Lopo) / BPB, N.F. Railway,

P.O. & P.S — Badarpur, Dist — Karimganj, Assam.

Sri Uttam Bardhan,
S/o Late Bolo Ram Bardhan,
C/o SSC (Loco) / BPB, N.F. Railway,

P.O. & P.S — Badarpur, Dist — Karimganj, Assam.

Sri Barun Ch. Rava,
S/o Late Kala Ram Rava, \
C/o SSC (Loco) / BPB, N F. Railway,

P.O. & P.S — Badarpur, Dist — Karimganj, Assam.

Sri Ajit Kumar Biswas, -
S/o Sri1 L.M. Biswas,
Clo, SE (Loco) / NGC, N.F. Railway

P.O. Bamunimaidan,

L
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28.

29.

30.

31.

32.

33.

34

P.S. Chandmari, Guwahati — 21

Sri Samir Ch. Majumder,

S/o Late Rabindra Ch. Majumder,
C/o SSC (Loco) / BPB, N .F. Railway,

P.O. & P.S — Badarpur, Dist — Karimganj, Assam.

Sr1 Rantu Kr. Barman,
S/o Late Rabindra Ch. Barman,
C/o SSC (Loco) / BPB, N.F. Railway,

P.O. & P.S — Badarpur, Dist — Karimganj, Assam.

Sri Satyajit Senapati,
S/o Late Krishna Kamal Senapati,
C/o SSC (Loco) / BPB, N.F. Railway,

P.O. & P.S - Badarpur, Dist — Karimganj, Assam.

Sri Nirmalendu Das,
S/o Late Mahim Ch. Das, ,
C/o SSC (Loco) / BPB, N.F. Railway,

P.O. & P.S — Badarpur, Dist — Karimganj, Assam.

Sri Ajoy Kr. Dutta,
S/o Late Atul Ch. Dutta,

-Clo SSC (Loco) / BPB, N.F. Railway,
P.O. & P.S — Badarpur, Dist — Karimganj, Assam.

Sri Subhash Ch. Dey II

S/o Late Hari Das Dey,

C/o SSE (Loco) / LMG,

N.F. Railway, P.O. & P.S. — Lumding,
Dist — Nagaon, Assam.

Sr1 Subir Das,

S/o Late Nalini Mohan Das,

C/o SSE (Loco) / LMG,

N.F. Railway, P.O. & P.S. — Lumding,



35.

36.

37.

38

39.

40.

Dist — Nagaon, Assam.
Sri Runu Ch. Dey,

S/o Late Haren Ch. Dey,
C/o SSE (Loco) / LMG,

N.F. Railway, P.O. & P.S. — Lumding,

Dist — Nagaon, Assam.
Sri Ratan Deb,

S/o Late Mrinal Kanti Deb,

Clo SSE (Loco) / LMG,

N.F. Railway, P.O. & P.S. — Lumding,

Dist — Nagaon, Assam.
Sri Chandan Bhoumik,
S/o Late J K. Bhoumik,
C/o SSE (Loco) / LMG,

| N.F. Railway, P.O. & P.S. —Lumding, -

Dist — Nagaon, Assam.
Sri Dhana Ranjan Dey,
S/o Late Anil Daron Dey,
C/o SSE (Loco) / LMG,

NF. Railway, P.O. & P.S. — Lumding,

Dist — Nagaon, Assam.

Sri Bharat Ch. Malakar,
S/o Late Krishna Malakar,
C/o SSE (Loco) / LMG,

N.F. Railway, P.O. & P.S. - Lumding,

Dist — Nagaon, Assam.
Sr1 Swapan Das 111

S/o Late Haripada Das,
C/o SSE (Loco) / LMG,

N.F. Railway, P.O. & P.S. — Lumding,

Y By HeSo



41.

42.

43.

44,

45.

46.

Dist — Nagaon, Assam.
Sri Pradip Kr. Nath II
S/o Late Krishna Kr. Nath,

- Clo SSE (Loco) / LMG,

N.F. Railway, P.O. & P.S. — Lumding,
Dist — Nagaon, Assam.

Sri Dipak Kr. Choudhury,

S/o Late Brojendra Bijoy Choudhury,
C/o SSE (Loco) / LMG,

N F. Railway, P.O. & P.S. — Lumding,
Dist — Nagaon, Assam.

Sri Sribhash Ch. Dey,

S/o Late Sudhir Ch. Dey,

C/o SSE (Loco) / LMG,

NF. Railway, P.O. & P.S. - Lumding,
Dist — Nagaon, Assam.

Sri Dilip Debnath,

S/o Late K.L. Debnath,

Clo SSE (Loco) / LMG,

N.F. Railway, P.O. & P.S. — Lumding,
Dist — Nagaon, Assam. ‘

Sri Pradip Kr. Das,

S/o Late Satish Ch. Das,

C/o SSE (Loco) / LMG,

N.F. Railway, P.O. & P.S. — Lumding,
Dist — Nagaon, Assam.

Sri Anjan Chakraborty,

S/o Late Brajagopal Chakraborty,

C/o SSE (Loco) / LMG,

N.F. Railway, P.O. & P.S. — Lumding,



47.

48.

49.

50.

51.

52.

Dist ~ Nagaon, Assam.

Sri Janardan Singh,

S/o Late Seroo Singh,

C/o SSE (Loco) / LMG,

N.F. Railway, P.O. & P.S. — Lumding,
Dist — Nagaon, Assam.

Sri Ajit Mallik,

S/o Sh Jogesh Ch. Mallik,

C/o SSE (Loco) / LMG,

N.F. Railway, P.O. & P.S. — Lumding,
Dist — Nagaon, Assam.

Sri Dipak Kr. Roy,

S/o Late Surendra Ch. Roy,

C/o SSE (Loco) / LMG,

NF. Railway, P.O. & P.S. - Lumding,
Dist — Nagaon, Assam.

Sri Tamal Bhattacharjee,

S/o Late Jatindra Ch. Bhattacharjee,
C/o SSE (Loco) / LMG,

N.F. Railway, P.O. & P.S. - Lumding,
Dist — Nagaon, Assam.

Sri Pradip Kr. Dutta,

S/o Late Somnath Dutta,

C/o SSE (Loco) / LMG?

NF. Railway, P.O. & P.S. - Lumding,

Dist — Nagaon, Assam.

Sri Ajay Chanda

S/o Late Arabinda Chanda,

C/o, SE (Loco) / NGC, N.F. Railway

P.O. Bamunimaidan,

ek Jol %:@“
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P.S. Chandmari, Guwahati — 21
53.  Sri Nandeswar Saikia,
S/o Late Binda Saikia,
C/o SSE (Loco) / LMG,
N.F. Railway, P.O. & P.S — Lumding,
~ District: - Nagaon, Assam.
54.  Sr1 Guna Saikia,
S/o Late Sutura Saikia,
. C/o SSE (Loco) / LMG,
NF. Railway, P.O. & P.S. - Lumding,
Dist — Nagaon, Assam. “
55.  Sri Jiban Saikia,
S/o Sh. Bhadreswar Saikia,
C/o SSE (Loco) / LMG,
N.F. Railway, P.O. & P.S. — Lumding,

Dist — Nagaon, Assam.

Particulars of the Respondents:

1. Union of India
Through the Secretary to the Govt. of India
Ministry of Railways, New Delhi

2. Railway Board,
Ministry of Railways, Govt. of India, New Delhi
Through its Chairman. .

3.  North-East Frontier Railway
Maligaon, Guwahati-11.
Through its General manager (Personnel)

4, Senior Divisional Mechanical Engineer/In-Charge,
Lumding Division, North-East Frontier Railway,

Lumding.
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5. Divisional Railway Manager,
(Mechanical), Lumding Division,

North-East Frontier Railway, Lumding.

Particulars of the order against which application is made:

i) Letter No. E/254/1/LM(RG) /M dated 21.09.04 issued by APO
I LMG.

i)  Letter No. E/254/52(M) Pt — 1 dated 19.09.04 issued by Chief
Personal Officer for GM (P), N.F. Railway. and

ii1)  Letter No. E/254//LM(RG) M dated 22.12.04 issued by APO II
LMG for DRM (P) / LMG.

Jurisdiction of the Tribunal:

The applicants declare that the subject matter(s) of the application

is/are within the jurisdiction of the Hon’ble Tribunal. |
Limitation:

The applicants further declare that the present application is within the
limitation prescribed under Section 21 of the Administrative Tribunals

Act. 1985.

Facts of the Case:

That the applicants are citizens of India and are entitled to all the
rights and privileges guaranteed to the citizens of India by the
Constitution of India and the laws framed under it. The applicants are

employees of the North-East Frontier Railway (hereinafter referred to

1 as the N.F. Rly.), serving in the rank of Diesel Assistant Driver now

designated as Loco Pilot — I (Goods) in the Mechanical Department
of N.F. Railway with individual posting at the Loco Sheds of

Badarpur and Lumding and are working under the control of Senior
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Divisional Mechanical Engineer/ In-charge (“‘Sr. DME/IC” for short)

Lumding Division. The applicants belong to the Transportation

/

2. /f hat on 14.10.2003 Divisional Railway Manager informed that 142

vacancies of Goods Driver would be filled by selection through a

(Power) Branch of the N.F. Railways.

written test etc.
A copy of said letter dated 14.10.2003 together

with the list of eligible candidates are annexed

herewith and marked as Annexure — A (series).

3. That the said selection was conducted through a written test held from

v 15.11.2003 to 02.12.2003 at Lumding, Badarpur and New Guwahati

centres followed by a supplementary selection held on 19.01.2004 at
Lumding. '

4, That altogether 63 candidates including all of the applicants in the
present application were selected and they were empanelled in a panel
in order of seniority vide Memorandum No. F/254/1/LM (RG) / LM
/lfuinding dated 31.03.2004 of the Office of the Divisional Railway
Manager (P), N.F. Railway, issued under the signature of the APO /I
/ LMG for Divil. Rly. Manager (P), N .F. Railway.
A copy of the Memorandum No. F/254/1/LM (RG)
/ LM Lumding dated 31.03.2004 of the Office of
the Divisional Railway Manager (P), N.F.
Railway, issued under the signature of the APO / II
/ LMG for Divisional Railway Manager (P), N.F.
Railway 1s annexed hereto and marked as

Annexure: - B.

5. That on 09.06.2004, the DME (C&W)LMG wrote to the SSE
(LOCO)/LMG, NGC and BPB regarding posting of staff as Goods

Kortg Jle
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Driver on Promotion intimating that the 63 candidates selected were
earmarked against sheds as under:

LMG-----Total in (nos) 23

NGC-----Do 14
BPB-----Do 26
63

He further wanted to know the probable date by which they may be

posted as Goods Drivers on promotion.
/ A copy of the said letter dated 9.6.2004 is annexed hereto

and marked as Annexure — C.

6. That all of a sudden Divisional Railway Manager vide his letter dated
21.09.2004 cancelled the panel of 63 Goods Drivers (Loco Pilot — II
em—— - =

"\ goods) for promotion without assigning any reason and only in terms
\of G.M.(P), Maligaon’s Letter No. E / 254 / 52/ 1 (M) Pt — I dated

16.09.2004

A copy of the said letter dated 21.09.2004 is annexed

hereto and marked as Annexure —D.

7. That it may be stated that the G.M.P’s letter No. E — 254 /52 /1 (M)
Pt — I dated 16.09.2004 contains the relevant order of the General
Manager, N.F. Railway cancelling the selection and ordering fresh
selection to be conducted among other things.
\(\J\ A copy of this letter of G.M.(P) dated 16.09.2004 is

enclosed and marked as Annexure: - E.

8.  That when all the applicants were similarly situated and were
expecting the outcome of the original application No. 182 of 2004
filed by some of the aggrie\fg candidates in the panel, the letter No. E
/254 /1/ fM / (RG) / M dated 22.12.2004 issued by APO II for DRM
(P) Lumding has created 2 Tresh situation by initiating a fresh
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9.

¥

10.

11.

12.

13

selection for 142 No. (UR - 110, SC -~ 21 & ST - 11) of vacancies

among which No. of vacancies were included the 63 No. of posts of

goods drivers the selection for which was cancelled.
A copy of the said letter dated 22.12.2004 is

annexed hereto and marked as Annexure: -F.

That the fresh bid for a new selection under the said letter dated
22.12.2004 (Annexure: -F) was being taken when the matter was
already subjudice under the original application No. 182 of 2004
before this Hon’ble -Tribunal and it was in preparation by the

responding authorities for giving the cancellation of the previous

\ selection perpetuity. That at this stage another OA No. 11 / 05 was

filed and the same is pending along with OA No. 182 / 2004 for

decision by this Hon’ble Tribunal, B oth +hese H’FPM‘M& O AB2

ot the Sirge Of }\wuwlmg
That the Hon’ble Tribunal was pleased to pass in OA No. 182 of 2004
an interim order dated 11.02.2005 to jgbjecg the appointment if any, to

the post A‘of goods driver to the outcome of the OA No. 182 of 2004, It
' was further ordered that the same will be applicable to OA No. 11/05

also.

That in view of the said order of the Hon’ble Tribunal and finding no

order restraining the respondents from holding any fresh selection all

\ the applicants along with the applicants in OA No. 182 / 2004 and OA
No. 11/ 20()_?__21[‘)_pearedwi_r_1‘11);;»3};19(}@,9_1_1_. for Loco Pilot — II Goods held

from 17.05.05 to 31.05.05.

-

That the following of the applicants have not come out successful in

the said selection:

a) Sri Barun Kr. Nath

b) Sri Barun Chandra Rabha
c) Sri Badal Chandra Roy

WKM@M@':
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d)  Sri Satyajit Senapati

e)  Sri Deepak Kr. Roy

f) Sri Tamal Bhattacharjee.

g)  SriJoydev Ch. Das

h)  Sri Nandeswar Saikia
1) Sri Guna Saikia

j)  SrilJiban Saikia

13. That the applicants applied f01 reprieve through thelr representatlon
& lo-L-0o%
/ dated 10-30C ....from appearing in the selectlon as they expected the

dlsposal of the OA No. 182 / 04 and OA No. 11 / 05 but the

replesentatlons were kept unattended by the authorities.

Copies of representations dated/o~2-~05 . .12-g.care

annexed and marked as Annexure: - G & H

respectively.

14.  That when the respondents asked them to positively appear in the said
selection through letter No E. / 254 / 1 / LM (RG) /M (Loco) dated
03.05.05 issued from APO II / LMG for DR M(P), N.F. Railway
they prayed for time for preparation in line with others vide
Annexure: - &% H.

A copy of the letter dated 03.05.05 is annexed

herewith and marked as Annexure: - I.

15.  That under such circumstances the applicants had no alternative than
to sit for the written test without adequate time for preparation.
. . .v--‘ N k .
It is submitted that the failure of the 10 candidates among the
applicants as noted in Para 12 ante is attributable to the authorities’

inaction in granting the time for preparation for the written test.

16.  That the letters by which the applicants are aggrieved are, Letter No.
E/254/52/1@)/Pt-1Idated 16.09.2004 by General Manager

Womada Xorks Gy
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(Personnel) N.F. Railway, Maligaon and also the Letter No. E / 254 /
1 /LM (RG) / M dated 21.09.2004 from the Divisional Railway
Manager (Personnel) Lumding and also letter No. E / 254 /1 /LM /
(RG) / M dated 22.12.2004.

GROUNDS FOR RELIEF WITH LEGAL PROVISION:

For that in the backdrop of such a situation this Hon’ble Tribunal will

be required to adjudicate the rights of the applicants to be promoted to

the post of Driver (Goods) on the following yardsticks/ parameters:

y

111)

b)

Whether the selection of the applicants for promotion to the
posts of Drivers (Goods) were de hors the Rules laid down and
was made by authorities which had no jurisdiction to make such
selection?

Whether the action of the respondent authorities in denying
appointment by the respondent authorities even after due
selection of the applicants can be construed as a valid exercise
that can be used to imitiate a fresh selection process?

Whether the respondent authorities acted within their powers in
ordering the fresh selection process circumventing the Railway
rule of allowing a selection panel approved by competent
authorities to remain in force for the stipulated period?

Whether the General Manager acted in accordance with law
when he cancelled the panel and ordered a fresh selection on
the grounds shown as contained in G.M.(P), Maligaon, Letter
dated 16.09.2004 Annexure: - ?

For that the applicants state that they were selected against
vacant posts which existed on 14.10.2003 and these posts are
not yet filled up though all the Loco sheds at Lumding,
Badarpur and New Guwabhati are grossly under staffed. The 63

nos. of posts lying vacant out of the 142 posts for which the



d)

g)
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impugned letter dated 22.12.2004 (Annexure: -G) was issued
can be filled up by the applicants among other selected
candidates without harm to the railways.

For that another important aspect of the matter which cannot be
lost sight of is that some of the applicants are likely to cross 45
years of age if in the meantime their promotions are not given
effect to in as mu(ih as the maximum age for qualifying for the
post of Goods Drivers is 45 years only.

For that the respondent authorities disposed the representations
of the union that pointed out irregularities and demanded
cancellation of the penal and initiation of a fresh selection by
way of General Manager’s Order cancelling the selection and
asking to make fresh selection while they kept pending the
representations of the applicant for early posting of the
selectees on the panel.

For that the high railway officers scrutinizing the union’s
representations did not find any irregularity excepting the fact
that the question paper of the written test was not set in
bilingual form whereas the General Manager acted on other
irrelevant ground without any material before him to so act as
to lead him to cancel the panel and order a fresh selection |
For that even ‘the same supposed irregularity of not setting
bilingual question paper has been repeated in the fresh selection
wherein no bilingual question paper was set and result of the
written test was declared and panel published.

For that the applicants who were not party to the OA No. 182 of
2004 and OA No. 11 of 2005 apprehended that justice as and
when dispensed in those O.A.s may elude them if they do not
come forward with the present application before the Hon’ble

Tribunal for analogous hearing.
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VIII. DETAILS OF THE REMEDIES EXHAUSTED —

IX.

/

~

That the applicants appealed to Sr. DME (IC) LMG and the OA No.
182 / 04 and OA No. 11 / 05 were filed after exhausting all channels

of departmental remedies but to no avail.

MATTERS NOT PREVIOUSLY FILED OR PENDING IN ANY
OTHER COURT OR TRIBUNAL

The applicants declare that they have not filed any other application

on the subject matters of the impugned order in letter No. E /254 /1/
LM (RG) / M dated 22:12.2004 and Letter No. E 254 /52 /1 (M) Pt 1
dated 16.09.2004 before any court of law, any other authority or any
other branch of the Hon’ble Tribunal.

RELIEFS SOUGHT:

That in the premises aforesaid the applicants pray that your Lordships
may be pleased to call for the records, issue notice to the respondents
to show cause as to why the analogous hearing of the Application will
not be allowed with the OA No. 182 / 04 and OA No. 11 / 05 and
upon hearing the parties may be pleased to set aside and quash the
impugned order under letter No. E / 254 / 1/ LM (RG) / M dated
22.12.2004 issued by APO II for Divisional Railway Manager (P)
Lumding N.F. Railways (Annexure: - F), Letter No. E 254 /1 / LM
(RG) /M dated 21.09.2004 by APO II, LMG (Annexure: - D) and No.

<E254/521(M) Pt ] dated 16.09.2004 by GMP / MLG (Annexure: E)

and declare the panel under letter No. F 254 /1/ LM (RG) / LM dated

31.03.2004 issued by DRM (P) N.F. Railway as valid ab initio and

order the respondents to post the applicants in the promotional grade
of goods driver redesignated since as Loco Pilot — II Goods with back

Wages w.e.f. the date on which the panel was cancelled i.e. 16.09.2004

‘or pass such further or other order(s) as your Lordship’s may deem fit

and proper in the facts and circumstances of the case.
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INTERIM ORDER IF ANY PRAYED FOR:

That no interim order is prayed for. The applicants pray for early

analogous hearing of the application.

DETAILS OF LP.O:

IPO: - 116G L2568

Name of the issuing Post office: - G.P.O. Guwahati
Date of issuing Postal Orders: % - 0605

Post office at which payable: - Guwabhati

LIST OF ENCLOSURES:
As per Index.

Kovnaks Xonk Hal)
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VERIFICATION
I, Sri Kamala Kanta Haloi, S/o of Late Jagat Chandra Haloi,, aged
about 49 years, resident of ...... PBemunipoidon. . QKEL -2

. do hereby declare and verify as under: -

1. That I am the applicant No. 1 of the instant application and as such I
am well aware of the facts and circumstances of the case. I am also
authorized to verify this application for and on behalf of the remaming

applicants.

2. That the statements made in the accompanying petition at Para
1, (o, (, 73 and _/{ are true

to my knowledge and belief and those made in Paras /, 2,3, 4, T
b, '7'/ g, | and /%  being matters of

records I verily believe those to be true and the rests are my humble

submissions before the Hon’ble Tribunal

And in verification whereof, 1 sign this verification today

dtd.  JS-o3}-0¢ at Guwahati.

Signature

{
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\/“’ Northeast Frontier Railway
Office of the
4 : ” Divl.Railway Manager (P)
d N.F.Railway,Lumding, °

No.E/254/I/1LM(RG) M, Date : 14-10-2003

To,
SSE {Tioco) /1MG,NGC & BPB,

-

Sub 2 Selection for the post of Goals Drives in
Scale r, 5000 ~ 8000/~

‘In order to £111 up 142 vacancies of Goods Drivers in
Scale Rs" 5000 < 8000/~ it has been decided to hold a.selection
(Written) ko form a'panel of 142 (UR=-110, SC=21 & ST-11)
candidates, | _

i - Syllabus of the “sbove selection is appended :-

1) The ability of Read & Write simple memos and application etc,

2) Knowledge of trouble shooting operation and working of Diesgel
Stream Loco Motives, '

3) Knowledge of relevant portion of general rules, Operation
manual, Block working Manual and Drivers hand books,

4) Simple calculation to be done by Drivers about matters like
Diesel Coal accountal speed of trains etc,

5) Elementary general knowledge about Railways,

- Accordingly all the eligible candidates as per list attached
should be advised to keep themselves in readiness to appear in the
said seldction at short notice,

1t is to be ensured that if any one in the list is unwilling
to appear in the said selecting a written unwilling declaration
may be obtained and sent to the office by 31-10-2003,

: The empanelled candidates are eligible for promotion at ‘
Goods Driver only alls ; they are found suitable in the Psychological
test and prescribed promotional course training, -

-

(0
Enclo := List of eligible candidates,
(Annexure~A4B,

( N. J. Choudhury )
APO/P  /IMG,
for Divl,Railway Manager(p)
N.F.Railway,Lumding.

Copy forwarded for information and necessarty action to :-

1) DME (IC) /IMG,
2) DME (P) /LMG.' He is requested to organisd pre-selection
v training/ceaching for at leasts7 days to SC & ST candidates
‘ well in advantage before the selection to held,

3) CoS(Mech) at Office,

4) CPRC/LMG, BPB & GHY, They should convey the above
notification over phone to the respective SSE(Loco)
incharge, .

5) ADME /NGC, BPB & LMG. '

6) SSE(Locos/NGC, LMG & BPB, They will please get it noted
py all the shall concerned as per list attached,

: e N |
- Yo ' P
C}jik@)k' C/Vx Qb“&i;gz for Divl.Railway Manager (Pp),’
‘ X“MV G‘Zééil//// N.?.RailWay,Lumding.

i
Bl \
\\

l
l
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,J' N.F.Rallway,

Office of the

. ‘ . Divl, Rly Janacer(p)
L'ag;ggzsfs/;,/_.ﬁx:rﬁggﬁ_)a._ﬂ | , : lumgding, dt 21,9 04 .

‘

SSE/Lo oo /LMG, BpB, NGe

N F,Railway’
' §ub - Cancellation of selection for the pogt of .
. - . Driver(Goods)in scale Rs.5000-8000/- . ‘
|Ref i~ Thisg office L/NO.E;/2S4/1/LM(RG)/M dtd, 14,10,93,

s 7.11.2003 & Memo randum No.E/254/1/LM(RG)Y /M,
dtd.31.03,2004 . . s .

. S o l .
i tems Qf GM(P)/MLG !s L/No.E/254/52/1(M )pt. .1 dtd.16.9.2004

’ ‘.;'"sel‘egﬁiggf.-;gg;éghg:. FOst of Driver(Goods) in scale Rs .5000-8000/~ "
;-.initlatgg unde: this office .notificat'iop No,E/2'54/'1/LM(R6,3/M, dated

14.10.2003, iz heyeby treated as cancelled, which please nota,
. A"._'l"nl Sl ‘vl': ‘ : . . \ ! ‘ : . ;

‘ ‘(\‘q‘
g
( N.®¥¢Das

ArO-I1/Lumding
for Qiv] ,Rly .M anagar(p)
N.® .Raiiway,'mmdin(_j‘,
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T, COBMech.)/LNG 8. ATME yoe BOB, LMG

L L /N C’ B’

8, GRRC/LMO, BR 367 Yonbenck/NTRAUANG

- }1. Pivisicnal Secretary/NFREU/LMG

32, v, Saleftific Officer/MLG,
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«// CONFIDEVTIAL
NF Railway

0ffice of the

Geheral Manager(P)

Maligaon,Guwahati-11
No. E/254/52/1(M)Pt.1 September " 16,2004
To
The Divisional Railway Manager
NF Railway
Lumding.

gsub : Selection for the post of Goods Driver in scale
Rse 5000=-E000/» _

Ref s Sr, DPO/LMG's letter No. ¥/254/1/LM(RG)M(Loose)
At.17-5-C4 and 8-C6«C4.

‘:The caie has Beén‘dxaninea {r detagl and the General
Manager has passed the. following orders .

® As in this procedural irregularities have been
brought out, the selection should be cancelled and fresh
selections are conducted. It 1s also obvious that out of
273 candidates who had appeared only 64 candidates have
‘passed which &¢s very low percentage and obviously due to
various shortfalls ir selection process,

\ However, for fresh selection detailed instructions
be got 1sswed to the concerned officers to ensure that all
rules for selection are complied with.®

_ You are, therefore, requested to cancel the selecticn
proceeding in question and inftiate selection process afresh
and firalise it withir a time bound framework so that
vacancies are filled up immediately.

You are also requested to ensure that no 1rregularities
1n the selection proeess are ocurred this time. In respect
of the selection under reference, 1t is requested tp fix
responsibility ir respect of the followirg 3

(1) NWomwsettirg up of bi-lirgual question paper ;
(11) Isproper questionirg on Raj Bhasha and allotment
of marks on each question of Raj Bhasha ;
(141)Lack of uniformisy ir the pattern of question
papere
- The names of the Officers:roﬁnd-responsiblo for the

above lapses may be forwarded alongwith your conments so
that the same may be put up to the General MamageT,

&0\7& ( DR, SMN ISLAM )

'vwx Chi ef Persomnel Officer
QQNXQ9 UJY%K $u(%:£@. For General Manager (P).
ko \\Wﬁ’”W
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' NORTHEAST FRONT IER RAILWAY |
. - : office of the
& . o DRM(P) /EMC.
NO.E,254/I/I#(RG) M Dated : 22-12-2004
. * . l"
To i

SSE(Loco)/LMG NGC & BPB.

Bl .—i“‘

: 'jé Sub :-1Selection for the st of Loco: PilotuII(Goods) in
LT scale m.5000u8000 LT ! :
; J’ ‘: 5 : L . (i

It hasibeen decided to held a selection(written) to form

. a panel of 142 (UR=-110, SC-21 & ST~1l1l) candidates to the post

Loco Pilot = II (Goods) in scale ks, 5000-8000/- which at short
notice,

. Accordingly all the eligible candidates as per list attached
should be advised to keep themseves in readiness to appear in
the said selection on scheduled date,

It is to be ensured that if any one candidate in the 1list
is unwilling to appear in the said selection a writgen declara-

. tion should be obtained and send to this office latest by

- informed at their present address positively,

17,01,2003.
fuThe Staff who are on leave, sick etc, should also be

I The empanelled candidates are eligible for promotion to L
the post of Loco Pilot-IX(Goods) subject €o their passing in .
the promotional train{ng.qourse as prescribed, _ ‘.

E

§

' 6)  Convenor/NFRMU/LMG. Divl.Secy/NFREU/LMG, Divl.Secy.AIRE

Enclo g List of eligible candidates
"~ (Annexure - A& B'),

( N. B. DAS )

APO/II/LMG,
: _ for Divl.Rly.Manager(P)/LMG,

Copy forwarded for information and necessary action to s« -

1) DME (IC) /LMG =~ He will pleasa ensure the imparting pre-
selection training/coaching to SC & ST candidates as per ‘
this office letter of even number dated 02«12~2004 before

. the date of holding selection.

2} DME(P)/IMG.>

3) ADME /NGC, BPB & IMG, -

4) . COS/Mech. at office, R

5) CPRC/LMG, BFB, & GHY, They ghould convey the above notifdca- ‘

" ' tion over phone to the respective SSE(Locp) by first o

available opportunity.

'&C/BT Association/IMG,

( N, B, DAS ) ‘ 3
' APO/II/LMG .
for nuvm Rly.Manager(P)/LMG S
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To ’ ‘
The Sr. DME/IC/LMG . SUUR - \
Y NoFa Rallway , _ . - - .
) (Th: proper Channel) _ ,
Sir, w’\‘ - '
- A : o o SN
' o Sub:~ selection of .Loco Pilot‘uxl(Goods).
n\ EETP RN AN s '
- Lo . Refis DRM(p)/LMG'., L/No. E/254/1/LM(RG)/M
. e [ ’ R ERIAR
' ' ) " : ) . .

With reference to the above and to our prcvious prayer dated

©22.02,2005, we beg to state that the final hearing on the

two QAs
on the Subject has been fixed by the Honb‘]e CAT/GHY on 16 030‘005
:_when the matter is expected to be disposed “':ﬁ;q“;; : ,fk“f;g
e T‘ Undor thc abovo circumqtanctso wc bcg to cxempt ug fxom app°ar
: ing in thh sclertion onllO 03 2003 as was oniﬁhe p¢CVLcus cccabsiom
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Sir,

To, |

¢ Divisional Railway manager (Versomtzl)
., Lumding Division
¢ . N. F. Railway.

(Through;pmper channel)
. S Dated :- 10.05.05

. e~

[ ] . P -
e

' :L_g/ Pruyer for extension of ime fm‘ writfen tht :
) Oy P ) :
l &' . ’
« Your letter No L/254/1/LM (RG)/M (Loco), did. 26.04.05 &
27.04.05.

.

. With reference to above I l)cg t() state that from « plain reading of
your above quoted leticr | undcrstand that my representations dated 18.2.05
and ]O 03 05 have been dlspoqed ofmw

‘Undu 111(, Cncmmt'umb 1 bcg, b kmdly grant me tlmc, le pu,p‘udmm
to complefe Suéct sistully i i thc scleu(s . for the Loco Pllot ~ 11 to appear -
‘ Wthh a supplementary QGICCUOH is bc‘xevcd to be scheduled on 17/5, 20/5,

B

24/5. 27/5 and on 31/5. 1t will be in thic fitness of thimgs to request lhat sinee

my representations have failed with you Lo give mic any exemption till the
disposal of the O. A. No. 182/04 aid 11/05, the supplementary sclection
should not be held on 17.05.05 but should be so rescheduled gl\’“][._, a
comparative and equitable periad ofprepar ation in line with the one given to

thosec who appcarcd in the main xclu,hon held from 14.02.05 and thus
bh 1C. i

Yours Ihi(hl’ully.,

s
\"‘\ o

—

. o ——_ -

- i -

66@\ ——

oy LR , ' '
Wﬁgwm S B N L e
ey B ‘ﬁ'\"'.‘ ‘:»C‘t""" ' % ' W \\,\ D\W
%ims‘%‘f_f‘ Ve, T "Pm’ . . . .
T e S Q‘k'ﬂi‘ e ho
TR ATEN ' e
m.h:.‘ .
. 2 '
i ¥
Ry

B/
f

- . fw"
v . !

N o - ——— .
Rl .. %{,

e OIS

o



Annexure: - L

XXR Message / 03.05.05

No. E/254/1/LM (RG) /M (Loco)
To, . , : D
'f ssiéf, / Loco/ LMG : BPB, NGC

By

Sub: - Selecnon for the Loco Pﬂot (II) Goods

‘P .,_{ :
!‘ﬁﬁ&r‘ Y i s

.Vcnuc of Se]ectloxis - ADME Off ice /NGC BPB and Ply HE School/LMG

e | {p l 1 ' 11 'lil?':

ha ¢ r f
“ H; ’ ,-.'Jln.

Date of Supplementary Selection from date 17.05.05, 20.05.05,
24.05.05 and 31.05.05 at 10:00 Hrs. Everyday spare 4 candidates.

‘ -] “-b"_-'
i

.

You are hereby a'dvhised‘ to spare and direct all the absentees shown in
the list published in the office letter of even No. dated 26.04.05 and 27.04.05
to attend the selection at scheduled venue, date and time positively. If any
body is unable to appear in the said selection their written declaration must

be obtained and sent immediately.

APO /11/LMG (N.B. Dizg)

N T
oA “é‘%




